COURT-1

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY
(APPELLATE JURISDICTION)

A NO. 43 of 2019 IN
1A NO. 199 OF 2019

Dated: 13" February. 2019

Present: Hon’ble Mrs. Justice Manjula Chellur, Chairperson
Hon’ble Mr. S.D. Dubey, Technical Member

In the matter of :

Kindle Engineering and Construction

Private Ltd. ...Appellant(s)
Vs.
Torrent Power Limited & Anr. ...Respondent(s)
Counsel for the Appellant(s) : Mr. Hemant Sahai
Ms. Puja Priyadarshini
Mr. Nived V.
ORDER

Admit. Issue notice to the Respondents returnable on 12.03.2019 in Appeal
No0.43 of 2019 and IA No0.199 of 20109. Dasti, in addition, is permitted.

List the matter on 12.03.2019.

(S.D. Dubey) (Justice Manjula Chellur)
Technical Member Chairperson

Pr/pk



